
FORM A

. PUBLIC ANNOUNCEMENT
l"':!::^^:f.lr,:?:lu of tke rnsorvencv and Bankruptcy Board of India (rnsorvency Resorutionrrocess Jor L'orpo\ate Persons) Regulations, 20 I 6J

For the atten[ion of the creditors of EVERSHINE soLVEx pRrvATE LIMITED

RELEVANT PARTICULARS

Name of the Corporate Debtor EVERSHINIi SOLVEX PRIVATE
LIMITED

Date of Inoorporation of Corpoiate nebtor 07 t09n983
nder which Corporate Debtor is Registrar of Companies, punjab and

Chandigarh at (thandi
Corporate identity number I limited liabilfu
identification number of corporate debtor

u I 5 I 43PB I 983PTC005567

Address of the Registered Office andF.incipal
QE.. (if any) of Corporate Debtor

Jalalabad Road, Muktsar, punjab

Insolvency comrnencement datel 27 February,2020
order received by IRp on28.02

Estimated date of closureLstlmated date of' closure of Insolvency
Resolution Process

26 August,2020

correspondence with the Interim Resolution
Prolessional

Name and registration number of th. lnterim
Resolution Professional

Address and email of the Interim Resolution
Professional as re.gistered with the Board

Address and e-mail to be used for

Anjum Goyal
Registration No: IBBI/lpA
N0025 I t2017 -18n07 6s
Anjum Goyal
4- Near Chawla Cement Store, B
Bihari Lane, Batala Road, Amri
Punjab- I 4300 I
Emai I : AGOYAI-4U@yAHOO.

Anjum Goyal
4- Near Chawla Cement Store, Ba
Bihari Lane, Batala Road, Amrir
Punjab- I 4300 I

Emai I :AGO Y AL4U @YAHOO.
Mobile: 9815203626

Last date for submission of claims

Classes of Creditors, if any, unae, ctarse 1U) of
sub-section (64) of Section 21, ascertained by
Interim Resolution professional

14tnMarch,2O2O

Names of Insolvency proflessionals identified to
act as Authorised I{epresentative of creditors in a

Not Applicable

I

Debtor

I'
9.



Notice is hereby gi
the commencemenl
EVERSHINE

tt the National Company Law Tribunal, Chandil

iop_g i*1 lnso I vency Reso I ut i on process aga i n i
PRIVATE LIMITED vide its Order datei27,h

LIMITED are hereby
to the interim resoluti

Bench has orde
the Corporate

,2020.

called upon to su
professional at

The Creditors of INE SOLVEX PRIVATE
proof of their clai before l4th March,2020
address mentioned item 10.

The Financial ors shall
creditors, including workmen

submit their proof of claims
and employees, may submit

by electronic means onlv. All ot
the proof of claims by in person,post or electronic ns.

Submission of fhlse

29th February,
Amritsar

misleading proofs of claim shall attract penalties.

ANtr{-'I\I! GOYAL
lNS0l,Vti,lCY REStit,liTlillt Pi :,l0IiAt,

I BBI Repi.i{o.i iifii/iPA"0$2/tp.ti0L.Z, t7't81lfri65

for each class
(a) Relev

horized representatives are

Web Link:

Physical : Not Applicable

CIass

https ://i bb.i. gov. inlhome/down loads

l'o'


